LIST OF SCANED FILES OF RECORD ROOM CRIMINAL , SOUTH DISTRICT , SAKET COURTS NEW DELHI

DECIDED FILES READY FOR WEEDING OUT OF U/S 138 NI ACT GOSH. NOS. 2460/2011 TO 2899/2011

DECIDED BY

onabrdsihasn -

SR. CASENO. | UNDER ' GHOSHWARA ! CASE TITLE 'DATE OF DECISION
NO ! SECTION NO. i DECISION
1 2213/1/10 | 138NIACT | 2461/2011 SALIL KHOSHLA VS M/S 27/01/2011 DAW SH. NIPUN AWASTHI LD,
: i ZAMCLIMI APP. : MM
2 2156//10 ' 138NIACT & 24712011 P.S. POPLI VS VINOD KALIA 24/01/2011 ACQUITTED SH. NIPUN AWASTHI LD.
: MM
3 44121/10 138NIACT - 2480/2011 J.S. GILL VS BHAI MANJEET 01/06/2011 COMPOUNDED | SH. NIPUN AWASTHILD.
SINGH . | MM '
4 1573//10 138 NIACT - 2601/2011 B.A.L VS RAJEEV GANGA 28/032011 | COMPQUNDED ! SH. NIPUN AWASTHILD. |
. ; i MM ;
]
5 1635/1/11 138 NIACT . 2602/2011 M/S SAURER EMBROIDAY 12/03/2011 DAW SH. NIPUN AWASTHI LD.
; SYSTEM VS SAHIL DHAWAN ‘ MM
6 1639111 138NIACT 26032011 M/S SAURER EMBROIDAY 12/03/2011 DAW SH. NIPUN AWASTHI LD.
i SYSTEM VS DHAWAN EXPORT 1 : MM
7 1633111 13BNIACT  2604/2011 M/S SAURER EMBROIDAY 12/03/2011 DAW | SH. NIPUN AWASTHI LD.
. SYSTEM VS SAHIL DHAWAN i MM
8 1637111 138NIACT = 2605/2011 M/S SAURER EMBROIDAY 12/03/2011 DAW SH. NIPUN AWASTHI LD.
SYSTEM VS SAHIL DHAWAN ‘ MM
- = P :
9 1631/1/11  138NIACT . 2606/2011 M/S SAURER EMBROIDAY 12/03/2011 DAW | SH. NIPUN AWASTHI LD. i
SYSTEM VS SAHIL DHAWAN | g MM :
10 1630//11  138NIACT - 2607/2011 M/S SAURER EMBROIDAY 12/03/2011 DAW : SH. NIPUN AWASTHI LD. ;
. SYSTEM VS SAHIL DHAWAN ; MM
11 5347111 . 138NIACT . 2608/2011 | M/SHINDUSTAN PETROLIUMYVS | 27/06/2011 DISMISSED SH. NIPUN AWASTHI LD.
: : TAJIKISTAN INDIA . MM
12 1170n11  138NIACT | 260972011 NIDHI VS SUMEET GOGIA 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
! _ ! MM :
13 1968/1/10  138NIACT °  2610/2011 HEMSL VS JAYNENDRA KUMAR 06/06/2011 DAW | SH. NIPUN AWASTHI LD. |
8 DIXIT ; MM :
e i i . .
14 2184111 138NIACT . 2611/2011 GULSHAN POLY VS TAKSHILA 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
¥ i MM a
men —— & i
15 147971/11 138 NIACT ~  2612/2011 M/S MICRO RUBBER VS 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHILD. |
MEGHANI MARKETING | MM !
16 147&21/11 . 138NIACT  2613/2011 - M/S MICRO RUBBER V$ | 12/03/2011 COMPOUNDED | SH, NIPUN AWASTHI LD. !
j . - MEGHANI MARKETING i MM
17 1460/2011 ¢ 138NIACT ' 2614/2011 M/S MICRO RUBBER VS I 12/0372011 COMPOUNDED | SH. NIPUN AWASTHI LD.
! | MEGHANI MARKETING i MM
18 956/1/10 . 138NIACT 26152011 ' M/SK.L.J. POLYMERS VS CAP 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
‘ CAB INDIA MM
19 1071/110  © 138NIACT 261672011 NIDHI VS SUMEET GOGIA 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
MM
e —— ’ — R
20 1622/1/10  138NIACT °  2617/2011 HEMS VSARVINDKUMAR | 06/0672011 | DAW SH. NIPUN AWASTHI LD.
! MM
21 768/1/10 . 138NIACT ;  2618/2011 M/S SIGHT & SOUND INDIA VS ! 12/03/2011 * | COMPOUNDED | SH. NIPUN AWASTHI LD,
; 3 VAIBHAV MALKANI ) MM .
22 11817111 | 138NIACT  2619/2011 MJS ENTERPRISES VS M/S ACS 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
: FASHION P. LTD. MM
23 1459/1/11 | 138NIACT = 262072011 NARENDER JAGGI VS MADHU 12/03/2011 DAW SH. NIPUN AWASTHI LD.
: ! CHABBRA MM
24 131611 138NIACT L 262172011 T.T. C VS PANKAJ GUPTA 1?/03/2011 DAW SH. NIPUN AWASTHI LD.
! : MM
25 1600/1/11 | 138NIACT ; 2622/2011 . TATATELE SERVIGES VS VIJAY 1#/03/2011 DAW SH. NIPUN AWASTHI LD.
; : ; PAL ! MM
26 . 1599/1/11  138NIACT - 2623/2011 ' TATATELE SERVICES VS 12/03/2011 DAW SH. NIPUN AWASTHI LD.
| i j SANJEEV ARORA MM
E 27 : 159871711 138 NIACT ; 2624/2011 TATA TELE SERVICES VS AJAY 12/03/2011 DAW SH. NIPUN AWAéTHI LD.
; ! ; KUMAR MM
28 1597/1/11 | 138NIACT © 2625/2011 : TATATELE SERVICES VS ROHIT 1.?/03/2011 DAW SH. NIPUN AWASTHI LD.
i 2 : ' DUA ‘ MM
29 | 1673/11 | 138NIACT . 2626/2011 |  SUMIT VERMA DESIGN VS 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
! ; ;  PACIFIC CLOTHING P. LTD. 1 MM
30 1550/1/11 | 138NIACT .  2627/2011 TATATELE SERVICES VS 12/03/2011 DAW SH. NIPUN AWASTHI LD. :
e HIMANSDHU JHA MM i
31 1859/1/11  + 138NIACT :  2628/2011 TATA TELE SERVICES VS VIKAS 12/03/2011 DAW SH. NIPUN AWASTHILD. |
AT ESER TG ST wm mraeer m f sers ameeraasis . i i




32 27110 | 138NIACT | 2629/2011 |BHARTIAIR TEL VS UMESH NATH|! 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
: MM
"33 ie7mun - 138NIACT . 263012011 SUMIT VERMA DESIGN VS 12/03/2011 . COMPOUNDED | SH. NIPUN AWASTHI LD.
: PACIFIC CLOTHING P. LTD. MM
Y 1674111 138NIACT 26312011 SUMIT VERMADESIGNVS ' 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
PACIFIC CLOTHING P.LTD. | » MM
35 1614//10  138NIACT 26322011 ; LAXMINARAINVSANOOP |- 12/03/2011 | DAW SH. NIPUN AWASTHI LD,
: : KUMAR b | MM
— r T T —
36 713110 - 138NIACT - 2633/2011 @ FREGNANCECHIT (P)LTDVS | 12/0372011 DAW SH. NIPUN AWASTHI LD. {
: ; JATINDER MANOCHA b MM . i
37 63&/1/11 - 13BNIACT 26342011 | RAJENDER KUMAR VSSUDESH | 12/03/2011 ! COMPOUNDED i SH. NIPUN AWASTHI LD. i
‘ SAINI : MM i
38 123911 13BNIACT 26352011 °  M/STELEMARKETINGVS | 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD. i
: : HARISH KHURANA [ MM i
39 10377711 138NIACT 263672011 PADAM SANKHALA VS i1 12/03/2011 COMPOUNDED SH NIPUN AWASTHI LD. |
j ‘ ! DHARMINDER GHAMBHIR | , MM ,
[l K] —
40 1701/1/10 : 138NIACT © 263772011 ! ASHOKKUMAR VSSABADEVI :  12/03/2011 DAW  SH. NIPUN AWASTHI LD.
‘ i : | MM
- : : - . -
41 15407111 ¢ 138NIACT | 2638/2011 | ARUN KUMAR VS SUNILKUMAR | | 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
, ’ ‘ ! MM
42 957/U10  138NIACT ° 2639/20:1 | M/SK.L.J. POLYMERS VS CAP 12/03/2011 COMPOUNDED ( SH. NIPUN AWASTHI LD.
i : : CAB INDIA LTD. MM
43 171610 138NIACT - 264072011 | CHARANJITARORA VSAYA 12/032011 DAW ' SH. NIPUN AWASTHI LD.
: HOTEL P.LTD : ! MM
3 1715110 13BNIACT | 26412011 CHARANJIT ARORA VS AYA 12/03/2011 DAW * SH. NIPUN AWASTHI LD. |
HOTEL P. LTD MM
45" 1714110 138NIACT 264272011 J.S.ARORA VSAYA HOTELP. 12/03/2011 DAW ' SH. NIPUN AWASTHI LD, |
LTD MM i
16 17131710 138NIACT 264372011  1.S.ARORA VSAYAHOTELPLTD|: 12/03/2011 DAW * SH. NIPUN AWASTHI LD.!
, i . MM
- — : ; -
47 . 1270110 . 138NIACT ' 264472011 BHARTI AIR TEL VS MOHD. ! 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD,
: BASEER RAJA MM i
18 1661//11 . 138NIACT , 26452011 :RAJESHAHUJAVS HARBANSLAL{: 12/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD. |
‘ ; ; ; MM ‘
49 $86/U/11  138NIACT ' 26462011  MANOJLAL VSASHOK THUSSU |  15/03/2011 DISMISSED SH. NIPUN AWASTHI LD.
: MM
50 82u/11 ¢ 138NIACT  2647/2011 ANJU CHAWALA VS LAKSHMI 26/02/2011 DISMISSED SH. NIPUN AWASTHI LD.
' VATIKA LTD MM
51 1881710 - 138NIACT . 264872011 | VIRENDER TREHAN VS MUKESH | | 24/02/2011 DISMISSED ! SH. NIPUN AWASTHI LD.
; ; KUMAR : | MM
52 4381710 138NIACT | 2649/2011 | RILVSSAURABH JUNEJA | 22/02/2011 DISMISSED ! SH. NIPUN AWASTHI LD.
; ; i j MM ;
53 4341710 138NIACT | 265072011 ; RILVSALOKKUMAR MISHRA | | 22/02/2011 DISMISSED | SH. NIPUN AWASTHI LD. |
g ‘ MM
I . - | TSRS ey WG
54 3691711  © 138NIACT | 2651/2011 ¢ DINESH CHANDER BANSALVS 22/02/2011 DISMISSED | SH. NIPUN AWASTHI LD.
SHAFFIELD j MM
55 6106M04  138NIACT  2656/2011 ' S.C.L. VS AGRA SENPROMOTOR |  15/02/2011 DISMISSED SH. NIPUN AWASTHI LD.
PVTLID i _ MM
56 661//11 - 138NIACT  2657/2011 1C SL VS SHIVKUMAR 15/02/2011 DISMISSED SH. NIPUN AWASTHI LD.
MM
57 849/1/10 . 138NIACT ,  2658/2011 S.G SYSTEM VS NAVBHARAT | ' 15/02/2011 DISMISSED SH. NIPUN AWASTHI LD.
: ; COMPUTERS : MM
58 85110 | 138NIACT ; 2659/2011 HIFW MARWELL VS PARAM © 15/02/2011 DISMISSED SH. NIPUN AWASTHI LD.
: JEEYT KAUR MM |
59 1057111 ; 138NIACT ¢ 2660/2011 M/S COMPUTRONICS - 15/02/2011 DISMISSED SH. NIPUN AWASTHILD. !
N i . INTERNATIONAL LIMITED MM
60 1049711 | 13BNIACT = 2661/2011 M/S ZEE TURNER LTD VS SAT | . 15/02/2011 DISMISSED SH. NIPUN AWASTHI LD, |
o . LINK TRANSMISSION MM
61 10521711 " 138NIACT - 2662/2011 | M/S RAJDHANI LIASING VS SITA | 15/02/2011 DISMISSED SH. NIPUN AWASTHI LD,
; ' PLY WOOD MM
62 . 1053/1/11 | 138NIACT ' 2663/2011 | M/S MUTHOOTLEASING FINLTD | : 15/02/2011 DISMISSED SH. NIPUN AWASTHI LD,
] | : VS SUDERSHAN GOODS ‘ MM
63 2852/1/11 ’ 138 NIACT | 2664/2011  BHUPINDER SINGH VS SARAVJIT | | 28/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD,
S A i | SINGH ! 4 MM
64 22441710 | 138NIACT . 26652011 ° IREDA VS ORISSA SPONGE IRON | : 15/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD,
i ; LTD. . MM
65 2248110 ; I38NIACT | 2666/2011  INDIAN RENEWABLE ENERGY VS|  15/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD,




| ORISSASPONGEIRONLID. ! i MM :
- : T 1
66 20901110  138NIACT | 26672011 | SUDESHKUMARSAINIVS | 15022011 | WITHDRAWN | SH.NIPUN AWASTHILD.
; :  CHANDRIKA VASUDEVA : MM l
B i
67 224¥M10  138NIACT ° 266872011 | INDIAN RENEWABLE ENERGY VS | 15/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD. |
! ORISSASPONGEIRONLID. |, ‘ MM !
68 22477410 ; 13BNIACT . 266972011 | INDIAN RENEWABLE ENERGYVS|! 15/03/2011 COMPOUNDED | SH. NIPUN AWASTHILD. i
! ORISSASPONGEIRONITD. | T MM !
69 2246410  138NIACT 267072011 | INDIAN RENEWABLE ENERGY VS : 15/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD. |
| ORISSASPONGEIRONLID. | MM i
70 245110 138NIACT 26712011 | INDIAN RENEWABLE ENERGYVS || 15/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
' ORISSASPONGERONLTD. |’ MM :
7 70110 | 138NIACT  2672/2011 | BALAJISERVICES VSSANJAY |  17/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
‘ 1 DHAWAN ’ MM
72 1966411 138NIACT 267372011 |  RELIGARE SECURITIES VS 17/03/2011 } COMPOUNDED ; SH.NIPUN AWASTHI LD.
: 3 KAMLESH b | MM
73 U8l  138NIACT 267472011 | BHARTIAIR TELVSNARAIN ‘ | 280032011 | COMPOUNDED SH NIPUN AWASTHILD. |
o SINGH 3 i MM
74 3110 I3BNMIACT 26752011 | BRUBHUSHANAGRAWALYVS | 25032011 |  DISMISSED | SH.NIPUN AWASTHI LD.,
! SANJAY VASUDEVA P i MM
75 110 13BNIACT 26762011  BRUBHUSHANAGRAWALVSRAI|| 25032011 DISMISSED  SH.NIPUN AWASTHILD.
NARAYAN 5 ; MM
7% 38110  13BNIACT 26772011  HARMONEYDISTRIBUTOSLTD |. 01032011 |  DISMISSED . SH.NIPUN AWASTHILD.
VS VARSHA j | MM !
77 198810  138NIACT = 267872011 .| UMESH KAPOOR VS DEBASHISH |: 01/03/2011 DISMISSED | SH. NIPUN AWASTHI LD. |
1 £ = i MM 1
c——— o - e e ....A-.___.,
78 98M110 : 138NIACT = 2679/2011 |  BHARTICELLULAR VS | 05/03/2011 COMPOUNDED | SH. NIPUN AWASTHI LD, |
‘ ! CHANDAN i | MM |
+ T + AT o e st ]
79 1939111 138NIACT  2680/2011 ° ASHAWALIAVSINTELLIGENT |/ 05/03/2011 DISMISSED | SH. NIPUN AWASTHI LD, |
. i : BUSINESS i , MM
T b o
80 165110 | 138NIACT ' 2681/2011 {B.A.L VSPROCHEM INDIA.LID.|| 09/04/2011 DAW | SH. NIPUN AWASTHI LD.
i ' i | i MM
4
. T
81 1933w 138NIACT :  2682/2011 f M/S KAMINI PRODUCTION LTD. || 05/03/2011 DISMISSED | SH. NIPUN AWASTHI LD.
. § g e g { - YSAY COMMUNICATION .. .f| v v v e L MM |
82 3464111  I3BNIACT - 26832011 . M/SKRISHIRASAYANEXPORT VS || 21/04/2011 COMPQUNDED  ; SH. NIPUN AWASTHI LD,
, NARESH 3 5 MM
83  18&V11  13BNIACT = 2684/2011 M/SKRISHIRASAYAN EXPORT VS| 21/04/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
SURESH MM |
84 LUVl  13BNIACT 26852011 - M/SKRISHIRASAYAN EXPORT VS|  21/04/2011 COMPOUNDED |, SH. NIPUN AWASTHI LD. |
SUBHASH MAN - | : MM ,
85 200711  138NIACT  2686/2011 ' DCMVSUNITEDPROVINIES |' 2010472011 COMPROMISED , SH. NIPUN AWASTHI LD. -
- MM
86 72110 138NIACT  2687/2011  ARVIND KUMAR VS AHARAIR |. 10/03/2011 WITHDRAWN _ SH. NIPUN AWASTHI LD. |
HOSTESES ACADEMY i MM ‘
& 141711  138NIACT 26882011 | ACLWIRELESS VSAFORESEVE | = 18042011 | COMPOUNDED | SH.NIPUN AWASTHILD. i
; COM LTD i MM ;
88  299%//11  13BNIACT =~ 2689/2011 : M/SBCLSECURE PREMISESVS | 20/04/2011 DAW | SH. NIPUN AWASTHI LD, !
* M/S SAF CONTROLE SYSTEMS P i
LTD : : |
89  3530L/11 - 138NIACT  2690/2011  T.T.L VSMADANLALSHARMA | - 23/0472011 DAW ' | SH. NIPUN AWASTHI LD. |
' MM l
% 3531111 - 138NIACT - 2691/2011 { T.T.S.L VS GOVIND RAMARORA | ' 23/04/2011 WITHDRAWN | SH. NIPUN AWASTHI LD. |
- : MM ;
91 48910 | 13NIACT | 26922011 | UNIAIR CARGO P LTD VS OKARA| & 23/04/2011 DAW SH. NIPUN AWASTHILD. |
; | PLTD ; MM
7 Nt e + -
92 35291711  133NIACT 26932011 T.T. L. VS JOHAR . 23/04/2011 DAW SH. NIPUN AWASTHI LD.
93 . 337111 | 13BNIACT  2694/2011  AMJAD KHAN VSMUNAWWAR | = 21/04/2011 COMPOUNDED | SH. NIPUN AWASTHI LD.
: i MM
94 1781/1/09  138NIACT 26952011 | RVR.VSM/STOPRANKFOOD | ' 07/07/2011 COMPROMISED | SH DHEERAJ MITTAL
; ; INDIA P. LTD ; LD MM
9 17861408 | 138NIACT = 2696/2011 | PVR.VSMSTOPRANKFOOD | | 07/07/2011 COMPROMISED | SH DHEERAJ MITTAL
i ‘ ! INDIAP.LTD ; LD MM
9 412610 | 13BNIACT 269772011 | M/SBHARAT UDYOG COMPANY | ‘ 30/07/2011 JUDICIAL SH DHEERAJ MITTAL
; ! VSM/SFLOWTECHARP.LTD | ' SETTLEMENT | LD MM
97 2475104  138NIACT - 26982011 | B.C.L VS K. GANDHI 07/07/2011 DID+DNP ' SHDHEERAJMITTAL
o i LD MM
98  110U/U/11  138NIACT . 2699/2011 ' VODAFONEVSUPENDER GUPTA 07/08/2011 DAW | SH DHEERAI MITTALLD |




o9 4397711 . 138NIACT : 270072011 | MJ/SBALVS RANJEET SINGH 07/08/2011 COMPROMISED | SH DHEE;.;!:JJM MITTAL
: ) : L
100 2171710 | 138NIACT , 2701/2011 ‘ M/S BAL VS VINOD KUMAR 07/08/2011 DAW ‘ SH DHELBI;zaJM MITTAL
’ . i i
— 1
101 45411 | 138NIACT | 27022011 | M/SBALVSKEDAR WRITING 07/08/2011 DAW ! SH DHEI;:;(&JMMITTAL
i { j
102 4190u11 | 138NIACT °© 27032011 . M/SBAL VS SUBODH MISHRA 07/08/2011 DAW | SH DHIT;-'%'{&JMMITFAL ‘
_— : — : {
103 4546/11 138 NIACT 27042011 M/S BAL VS VIJAY MAHESH 07/08/2011 DAW ¢ SH DH%-%{'/‘\AJMMITTAL ‘
|
- P —— |
104 414,11 | 138NIACT 270572011 ; M/S BAL VS DON WILLIAM 07/08/2011 DAW SH DH%%I&JMMITI‘AL
¢ i —_
105 32731710 138NIACT 270672011 ! SANJEEV GUPTA VS RAJEEV 08/08/2011 DID . SH DHEERAJ MITTAL
: i AGRAWAL ; LD MM
106 1245110 . 138NIACT = 270772011 M/S JING CHEG VS M/S KIWI 06/08/2011 DID ' SH DHEERAJ MITTAL |
i EMBROISARY ' LD MM g
107 3906/U11 ' 138NIACT 270872011 B.K. GUPTA VS S D SHARMA 06/08/2011 DWC ! sH Dr»n}gzhAAJerrAL i
108 2790/410 = I138NIACT 270972011 | AMOL SETHI VS TONNY SETHY 06/08/72011 DWC SH DHEE];! IC]JMM]TTAL :
‘ 1 L i
i (Rt s
109 348/110  13BNIACT 27102011 M/S G N ENTERPRISES VS 06/08/2011 ! SETTLED SH DHEERAJ MITTAL
SURINDER SINGH i LD MM
110 283110 - 138NIACT  2711/2011 RADHEY SHYAM SINGH VS 01/08/2011 | DID SH DHEERAJ MITTAL
: SANJAY GUPTA | LD MM
“m 1124110 13BNIACT 271272011 | VEMSL VS PRAMOD PARASHAR 07/08/2011 | DAW SH DHEERAJ MITTAL |
: : : i ...
112 4163/1/10 | 138NIACT 27132011 | VODAFONE VS VIJAY JINDAL 09/07/2011 |  WITHDRAWN ' SH DHEERAJMITTAL :
: g | ! LD MM y
113 39797711 ' I38NIACT 271472011 RA.KESH CHITKARA VS NAVEEN 19/0772011 | COMPOUNDED | SH DHEERAJ MITTAL -
BAREJA ! LD MM !
S : ; : ——
114 731/1/10 138NIACT = 271572011 BHARTIAIR TEL VS SUMIT 18/07/2011 | COMPOUNDED ! SH DHEERAJ MITTAL
VERMA ! . Llpmm
15 1925/71/09 | 138NIACT , 27162011 l MANISH KUMAR CHAUHAN VS 18/07/2011 COMPOUNDED | SH DHEERAJ MITTAL
¥ TUARN.SALES AGENCIES ; LD MM !
116 7621716 . 138NIACT 271772011 | BHARTIAIR TEL VS SHIVANAND |  18/07/2011 COMPOUNDED | SH DHEERAJ MITTAL
PANT i LD MM i
n7 136710 | 138NIACT 271872011 HARISH RAM CHANDANI VS 19/07/2011 DISMISSEDAS | SH DHEERAJ MITTAL |
‘ . HARISH KUMAR BARRED BY | LD MM
LIMITATION |
. ¥ e
118 833/1/10 . 138NIACT  2719/2011 i BHARTIAIRTEL VSR.K. SHUKLA | 18/07/2011 COMPOUNDED | SH DHEERAJMITTAL
: : ; i LD MM
119 7841710  138NIACT = 27202011 | BHARTIAIR TEL VS RAJEEV 18/07/2011 COMPUNDED | SH DHEERAJ MITTAL |
) i KUMAR : LD MM
120 4160/1 j 138NIACT = 272172011 | FAROOQ VS TUSHAR BHATI 18/07/2011 SENTENSES ' SH DHEERAJ MITTAL
. LD MM i
s & A d s — — i 0 S e Sa— - i T S — |
121 19247109  138NIACT 272272011 i MANISH KUMAR CHAUHAN VS 18/07/2011 COMPOUNDED ' SH DHEERAJ MITTAL .
M/S A.R.N. SALES AGENCIES | ; LD MM
122 40737111 138NIACT 272322011 VEM SL VS GAURAV 07/08/2011 DAW | SH DHEERAJ MITTAL |
. : ! BHARDWAJ ! LD MM
123 26501710 ' 13BNIACT  2724/2011 VEMSLYVS SUDHA BHAGAT 07/08/2011 DAW ! SH DHEERAJ MITTAL
: LD MM
124 4176//11 ¢ 13BNIACT 27252011 | VEMSLVS SASWAT KUMAR 07/08/2011 DAW SH DHEERAJ MITTAL
i LD MM
B i =
125 4166/1/11  { 138NIACT 272622011 : VEMSLVSPRATEEK MANGHI 07/08/2011 DAW SH DHEERAJ MITTAL
i : ! LD MM
126 4080/1/11 | 138 NIACT " 2727720011 | VEMSL VS BALWINDER SINGH |  07/08/2011 DAW SH DHEERAJ MITTAL
B ! i ] LD MM
127 407411 | 138NIACT ' 2728R011 | VEMSLYVS PHOOL SINGH 07/08/2011 - DAW SH DHEERAJ MITTAL
: | LD MM
128 :  1668/1/10 | 138NIACT: 2729/2011 VEM S L VS TARUN TIWARI 07/08/2011 DAW SH DHEERAJ MITTAL
i LD MM
129 °  1662/1/10 ' 138NIACT = 2730/2011 VEMSLVS PDRU BABU 07/08/2011 DAW SH DHEERAJ MITTAL |
! L LD MM
130 38131710 @ 138NIACT 273172011 VEM S L VS KUNAL PANKAJ 07/08/2011 DAW SH DHEERAJ MITTAL
. . LD MM
131 147/110 ' 138NIACT: 27322012 | VEMSLVSRAJIVARORA % 07/08/2011 DAW SH DHEERAJ MITTAL
‘ | LD MM
e e i i




e T s ]
132 141/110  138NIACT ' 273372011 ' VEMSLVSRAMESHCHAND | 07/08/2011 DAW | SH DHEERAJ MITTAL i
! LD MM
133 571110 - 138NIACT 273472011 i VEMSLVSKUNAL PANKAJ 07/08/2011 DAW SH DHEERAJ MITTAL
i LD MM
134 42501 {138NIACT ' 27352011 | VEMSLVS RAVIDHAWAN | 07/08/2011 DAW SH DHEERAJ MITTAL
; : ! i LD MM
135 48371 " 138NIACT ' 2736/2011 ' VEMSLYVS JASPREET i 07/08/2011 DAW SH DHEERAJ MITTAL
! * : ! LD MM
- i ; ; !
136 43491 | 13@NIACT ~ 273772011 ! VEM SL VS VAIBHAV i 07/08/2011 DAW ! SH DHEERAJ MITTAL |
i ; LD MM :
137 435371 138 N1 ;E‘— h 273872011 VEMSL VS TAJINDER ; 07/08/2011 DAW + 'SH DHEERAJ MITTAL :
’ i LD MM |
138 433501 138NIACT 273972011 VEMSL VS SANJEEVKUMAR | 07/08/2011 : DAW | SH DHEERAJ MITTAL **
) ! LD MM '
139 43501 138 NTACT 274072011 VEM SLVSAKSHAY CHADDA ’ " 07/08/2011 i DAW SH DHEERAJ MITTAL
b LD MM ‘
; i |
N— ; : : e e e
140 457871 | 138NIACT 27412011 | VEMSLVS RAKESHKUMAR & 07/08/2011 | DAW | SH DHEERAJ MITTAL |
; : ; LD MM :
141 4306/F ¢ 138NIACT . 274272011 i VEMSL VS HIMANSHU ! 07/08/2011 DAW | SH DHEERAJ MITTAL !
i ! . LDMM
142 45940 138NIACT 274372011 | VEMSLVS MANISH KUMAR 07/08/2011 DAW : SHDHEERAJ MITTAL ,
LD MM
- —— f
143 40251 138NIACT 27447201 | VEMSLVSHIRALAL 07/08/2011 DAW SH DHEERAJ MITTAL
LD MM ;
144 402711 13NTACT 27452011 |, VEMSLYVS NIGLANIPROP !! 07/08/2011 DAW " SH DHEERAJ MITTAL
; ! LD MM
—f— !
145 15571 138NIACT ; 274672011 B.A.LVSSUPER SRMPLIFIED || 08/07/2011 WITHDRAWN | SH DHEERAJMITTAL '
: ! NETWORK i ' LD MM
146 30251 i 138NIACT - 274772011 | B.A.L VS B D.SOLUTION . 09/07/2011 WITHDRAWN SH DHEERAJ MITTAL |
: : S : LD MM X
147 156311  © I3BNTACT | 274812011 | B.A.L VS EVA SAXENA 09/07/2011 WITHDRAWN . SH DHEERAJ MITTAL .
! : LD MM ;
148 156011 13BNIACT - 274972011 | B.A.L VS.MADHUMITADIAS “ . 09/07/2011. WITHDRAWN | SH DHEERAJ MITTAL |
it . : LD MM
149 32651 138 NIACT  2750/2011 B.A.L VS NITIN MUKHI . 09/07/2011 |  WITHDRAWN - SH DHEERAJMITTAL :
: i ; ‘ LD MM i
150 222111 138NIACT 275172011 B.A.L VSBHAGHRATHJHA | 09/07/2011 | WITHDRAWN ! SHDHEERAJ MITTAL |
. : LD MM
151 186971 [ 138NIACT. 27522011 ; B.A.L VSHAMERASAMAY | 09/07/2011 WITHDRAWN ' SH DHEERAJ MITTAL |
: : ! ; LD MM
152 222001 . 138NIACT ©  2753/2011 - B.A.L VSR.BANDULA ! 09/07/2011 WITHDRAWN SH DHEERAJ MITTAL |,
5 : LD MM
153 21061 138NIACT 275472011 | B.A.L VSROYALAAHAR I 09/07/2011 WITHDRAWN | SH DHEERAJMITTAL
| ! LD MM
154 11451  138NIACT ' 27552011 |  B.A.L VS YOGESH KUMAR 09/07/2011 WITHDRAWN | SH DHEERAJ MITTAL
_ : : LD MM
155 115541 138NIACT  2756/2011 RELIGARE SECURITES VS 09/07/2011 SETTELMENT | SH DHEERAJ MITTAL
; KANDAR SWAMY i LD MM
156 1134/1 [ 138NIACT ' 2757/2011 |  RELIGARE SECURITES VS 05/07/2011 SETTELMENT | SH DHEERAJ MITTAL
' ; { MANALI MANGESH i LD MM
157 22191 138NIACT . 2758/2011 BIL VS NAVEEN RAI 09/07/2011 WITHDRAWN  : SHDHEERAJ MITTAL
; i : i LD MM
158 43991 | 138NIACT 27592011 ° BAL VS THE MAISON 30/06/2011 COMPOUNDED | SH DHEERAJ MITTAL
: L. ' j LD MM
159 1529711 138NIACT 27602011 | BAL VS Y JHA 29/06/2011 COMPOUNDED | SH DHEERAJ MITTAL
o ; LD MM
160 320071 138 NIACT  2761/2011 ; STERLING CELLULARVSAM 9/07/2011 WITHDRAWN SH DHEERAJ MITTAL
e GANI ; LD MM
161 382111 138NIACT  2762/2011 VODAFONE VS ANILKUMAR | | 09/07/2011 DAW ! SH DHEERAJ MITTAL
. LD MM
162 38321 | 13BNIACT .  2763/2011 VODAFONE VS PRIYANKA - 09/07/2011 WITHDRAWN SH DHEERAJ MITTAL
I P : : LD MM
. 163 383271 | 138NIACT . 2764/2011 | VODAFONE VSPARDAJAIN || 09/07/2011 WITHDRAWN SH DHEERAJ MITTAL
, | ! LD MM
164 25391 | 138NIACT °  2765/2011 ‘ B CL VS VIRENDER 08/07/2011 DID | SH DHEERAJ MITTAL
- : ,' LD MM
(185 1021 138NIACT  2766/2011 B CLVS GAURAV 10/06/2011 DID + DNP 7 SH DHEERAJ MITTAL LD
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SH DHEERAJ MITTAL |

166 291711 138NIACT  2767/2011 RIL VS AJIT KUMAR 10/06/2011 | DID !
| ! LD MM !
167 122011 138 NIACT = 27682011 BTVL VS KASHAGRO I 10062011 DID ! SH DHEEI:;{WITTAL .
i . . L i
. : - ! ; |
168 2110 13BNIACT . 276972011 | OM SAITECHONOLOGYVS |  09/06/2011 COMPOUNDED SH DHEERAJ MITTAL
. : } SUSHANT ; Lb MM i
R T T = i
169 25071 138NIACT 277072011 | TTSLVSBESAKHSINGH | 05/06/2011 DAW SH DHEERAJ MITTAL |
i j, ) LD MM !
: i 3 h— 1
170 152871 . 138NIACT -~ 2771/2011 |  BALYVS KISHAN RAWAT 29/06/2011 COMPOUNDED SH DHEERAJ Nll\/IITI‘AL
: LD M
171 152771 138 NIACT 277272011 | B AL VS BHUPENDER 29/06/2011 COMPOUNDED SH DHEERAJ MITTAL
LD MM |
1
172 2678/1 138NIACT 277372011 | VEMSL VS DEEPAK KAPOOR 29/07/2011 SETTELMENT SH DHE%{:'IJM MITTAL
j L
I} Py
173 347271 138NIACT @ 277472011 | SEAMSLOGISTICS VS MASTERS |  01/06/2011 DID + DNP SH DHEERAJ MITTAL
I l APPEAL LD MM !
174 34671+ 138NIACT - 277512011 ; SEAMS LOGISTICS VS MASTERS {  01/06/2011 DID + DNP SH DHEERAJ MITTAL !
. : APPEAL LD MM .
175 38451 | 13BNIACT = 277672011 | BAL VS VINAYAK 01/04/2011 COMPOUNDED | SH DHEERAJMITTAL !
. ; i LDMM -
.irs 11531 138NIACT  2777/2011 CELESTIAL PRINTS VS EXIM 25/07/2011 DID \ SH DHEERAJ MITTAL _
PRINT : LD MM
55 401711 138NIACT  2778R011 NARESH SHARMA VS K. 26/07/2011 i COMPOUNDED : SH DHEERAJMITTAL
CHIDAMBRAM LD MM '
178 1511 138NIACT 2779011 | DESHRAJ VS SOMBIR 26/07/2011 SETTLEMENT i SH DHEERAJMITTAL |
: : LD MM !
179 39961  ; 138NIACT 278072011 x RAMESHWAR VS M- TECH 26/07/2011 ‘DISMISSEDAS | SH DHEERAJ MITTAL i
] DEVELOPERS BARRED BY LD MM ;
' LIMITATION | ;
180 143411 138NIACT * 27812011 | SARIKA VS M-TECH 26/07/2011 COMPOUNDED | SH DHEERAJ MITTAL |
; DEVELOPERS ‘ LD MM !
P
181 387471 138NIACT 27822011 | BLUEBAY DESIGN VS SUSHANT |  26/07/2011 SETTELMENT SH DHEERAJ MITTAL |
g KUMAR LD MM :
182 14151  138NIACT . 27832011 | LIFEMEDICINEVSVERMA | 29/062011 ' COMPOUNDED | SH DHEERAJMITTAL |
} MEDICAL : LD MM ;
183 1795/1 138NIACT : 278472011 VIJENDER VS SANJAY KUMAR 25/06/2011 | DID SH DHEERAJ MITTAL !
; . v i LD MM :
184 20141 138NIACT = 27852011 MANINDER VS NANDA 10/06/2011 DID SH DHEERAJ MITTAL |
KANDPAL LD MM :
185 251104 138NIACT © 278672011 TTLVS SUBHASH MISHRA 05/06/2011 DAW SH DHEERAJ MITTAL :
LD MM
e e m—— + e — ——
186 2531/04  13BNIACT  2787/2011 TTL VS SUNIL PAWAR + 05/06/2011 DAW | SH DHEERAJ MITTAL |
: ' LD MM :
187 1748/09 138NIACT © 278872011 |  TTLVSM/SAAKANCHA 05/06/2011 SETTELMENT SH DHEERAJ MITTAL |
; SACHDEVA LD MM ;
188 17406/09  138NIACT °  2789/2011 B AL VS BUENDER SINGH 05/06/2011 SETTELMENT $H DHEERAJ MITTAL |
LD MM |
189 4131710 . 138NIACT 27902011 BALYVS BAKUL SHARA 05/06/2011 SETTELMENT SH DHEERAJ MITTAL !
: LD MM !
PPN r - -1
190 431110  138NIACT ' 2791/2011 | BAL VS VIJAY NAIR 05/06/2011 SETTELMENT SH DHEERAJ MITTAL '
- : ; LD MM '
191 19021/09  138NIACT . 27922011 | KISHAN VS JAGGI @ JAGAN 04/06/2011 COMPOUNDED SH DHEERAJ MITTAL
i s i LD MM
191 2250/ : 138NIACT = 279372011 M/S AUTO VSM/S SUNILKALA |  22/07/2011 COMPOUNDED SH DHEERAJ MITTAL
i | LD MM
192 5391  §138NIACT 27942011 VODA FONE VS MAN MOHAMN |  20/07/2011 SETTELMENT SH DHEERAJ MITTAL
: ' VERMA ! LD MM
193 © 4981403 [ 138NIACT : 27952011 VODAFONE VS LAUSHAY |  20/07/2011 COMPOUNDED SH DHEERAJ MITTAL
. : TALWAR LD MM
E I
194 ©  1497/1/09 , 138NIACT = 27962011 | M/SISHIV& TECHP.LTD.VSM. | 21/07/2011 DID+DNP SH DHEERAJ MITTAL
L . SACHINE LD MM
195 397771711 ' 138 NIACT . 2797/2011 VISHAL SHARP VS SHAH 21/07/2011 COMPOUNDED _;{_I_J—I:XETERAJ MI'ITAL-
s o ol : i DOCONS P LTD LD MM
196 3869/1/10  138NIACT  2798/2011 . RAJKUMAR VS NARESH SAINI 21/07/2011 ABATED SH DHEERAJ MITTAL
e e LD MM
197 21877109 | 138NIACT = 2799/2011 LAL SINGH VS SHAM KUMAR 22/07/2011 COMPOUNDED SH DHEERAJ MITTAL

LD MM




-~

198 3523108 138 NIACT 28002011 | SARTAJALIVS M NMADAN 01/06/2011 COMPOUNDED SH DHEERAJ MITTAL :
' LD MM ;
- g S . % o —— e . <t s s -y
199 25011 138NIACT 28012011 |  AKJFIN CORP VS VINOD i 01/08/2011 COMPROMISED | SH DHEERAJ MITTAL
i : LD MM
f ! )
200 347011 138NIACT = 2802/2011 | SEAMSLOGISTIC VSMASTER . O0L/06/2011 DID+DNP | SH DHEERAJ MITTAL
; APPREAL j i LD MM {
201 34711 . 138NIACT ' 2803/2011 | SEAMS LOGISTIC VS MASTER 01/06/2011 DID+DNP ; SH DHEERAJ MITTAL
! APPREAL | LD MM
202 346671 - 138NIACT 28042011 ; SEAMS LOGISTIC VS MASTER 01/06/2011 DID+DNP ! SH DHEERAJ MITTAL
APPREAL i LD MM !
203 1272/1/11  138NIACT  2805/2011 TATA TELE SERVICES VSAQNE | 21/02/2011 DAW SH NIPUN AWASTHI !
SECURING SOLUTION LD MM !
,,,,,,, — R eoppame =+ S s
204 127511  138NIACT  2806/2011 . TATA TELE SERVICES VS LALIT 21/02/2011 DAW SH NIPUN AWASTHI
: KUMAR ‘ j LD MM |
205 1201/1/11 138NIACT  2807/2011 TATA TELE SERVICES VS g ¢ 21/02/2011 DAW . SH NIPUN AWASTHI
JAGDISH i ; LD MM |
- - -4
206 129¥1/11 | 138NIACT . 2808/2011 | TATA TELE SERVICES VS 21/02/2011 DAW i SHNIPUN AWASTHI |
! ) NASDEEP CHAND LD MM
207 1909110 | 138NIACT |  2809/2011 | IREDAVS M/S FMC POWERP, 16/03/2011 COMPOUNDED | SHNIPUN AWASTHI |
' . LTD. LD MM :
] g e e o i A S AT
208 12951;11  138NIACT  2810/2011  TATA TELE SERVICE VS SANJAY 21/02/2011 DAW SH NIPUN AWASTHI |
. ‘ KUMAR ‘ LD MM :
209 1270011 138NIACT 28152011 - TTL VS RAVINDER S CHOUDHRY | | 21/02/2011 DAW SH NIPUN AWASTHI
LD MM |
210 1239111 138NIACT 281672011 MAN MOHAN DUTTA VS INAKAT | © 21/02/2011 DISMISSED ! SHNIPUN AWASTHI
; NAGESH i LD MM
e : . S,
211 647/1/10 138NIACT . 2817/2011 |  HARSH GHAI VSCHANDAN 18/02/2011 DISMISSED ;' SHNIPUN AWASTHI :
‘ ; ! KUMAR ° ' LD MM :
212 168//11 | 138NIACT . 28182011 |  S.S.SANDHU VS MADHVI 18/02/2011 COMPOUNDED SH NIPUN AWASTHI
¢ ' : SARREN LD MM i
213 2168/1/10  138NIACT . 281972011 '  SATVINDER SINGH VS SMT 17/02/2011 DISMISSED i SHNIPUN AWASTHI |
: GYATRI KR. : LD MM
214 2167/1/10 , 138NIACT _  2820/2011 |  SATVINDER SINGH VS SMT 17/02/2011 DISMISSED i SHNIPUN AWASTHI
; ‘GYATRI KR. ! LD MM
- t i
215 664/1/10 , 138 NIACT  2821/2011 MIS JUPITAR RADIO VS M/S MODI| | 17/02/2011 COMPOUNDED l SH NIPUN AWASTHI !
: ELECTRONICS ; LD MM ;
- T Ny SEia H |
216 1721/1110 ' 138NIACT 28222011 ' M/SFRIEGHT SYSTEM VS 17/02/2011 COMPOUNDED | SH NIPUN AWASTHI :
i ASHWANI PASSI i LD MM :
217 940/1/10 138NIACT = 2823/2011 TTL VS SANDEEP VIJ ' 15/02/2011 COMPOUNDED | SHNIPUNAWASTHI !
LD MM '
218 939/1/10 138 NI ACT 2824/2011 TTL VS AVTAR SINGH 15/02/2011 COMPOUNDED | SH NIPUN AWASTHI |
i LD MM
—_— —— ol e, ]
219 851110  138NIACT  2625/2011 M/S S CB VS JAGJEET SINGH 15/02/2011 DISMISSED ! SHNIPUN AWASTHI |
l’ LD MM ¢
220 1911/1/10  138NIACT - 2826/2011 INDIAN RENEWALE ENERGY VS | | 15/03/2001 COMPOUNDED . SH NIPUN AWASTHI
M/S ORRISA SPONGE IORN i LD MM )
T o sy & =
221 274811 138NIACT 282772011 SMRITI TANDON VS SUMEET 19/03/2011 WITHDRAWN | SH NIPUN AWASTHI |
g " REASEARCH LD MM -
222 2747711  138NIACT = 2828/2011 . M/S UNITED CREDIT VS M/S i 25/03/2011 COMPOUNDED SH NIPUN AWASTHI
i ; INTERA ACTIVE R LD MM
; COMMUNICATION
223 2746/U11 | 138NIACT = 2829/2011 ! LOUGHTEC INDIALTD VS GIRUA | * 25/03/2011 COMPOUNDED SH NIPUN AWASTHI
! KANWAR LD MM
224 | 2668//11 | 138NIACT  2830/2011 - VINOD GILL VS BHARATKUMAR | | 24/03/2011 COMPOUNDED SH NIPUN AWASTHI
. : i LD MM
225 2580/1/11 | 138 NIACT | 283172011 KASHMIR TIMBER VS M/S GK V 23/03/2011 COMPOUNDED SH NIPUN AWASTHI
| : STRUCTURE LD MM
226 1158/1/11 . 138 NIACT ©  2832/2011 | CTAAPPARELS PLTD VSJAGAN | | 15/03/2011 COMPOUNDED SH NIPUN AWASTHI
b ; : : KUMAR . LD MM
227 | 95411 © 138NIACT, 2833/2011 ' MRS REEMA BASLIVS URI 15/03/2011 COMPOUNDED SH NIPUN AWASTHI ;
. ' ' FASHION P. LTD 3 ) LD MM |
o 3 ! TR e T T -t
{228 ¢ 2218//10 . 138NIACT, 2834/2011 ' RAVINDER CHAUHAN VS | 15/03/2011 COMPOUNDED ! SH NIPUN AWASTHI
' » ! SUARABSINDWANI : LD MM
229 22131711 | 138NIACT ' 2835/2011 ONWARD NAVEL VS PERTEEK | | 15/03/2011 DISMISSED SH NIPUN AWASTHI !
COMPUTER LD MM E
230 10291711  138NIACT  2836/2011 BHARTI TELE VENTURE VS R N , 15/03/2011 COMPOUNDED | SH NIPUN AWASTHI |
SINGH i

. .

: LD MM !
b

S



81 741110 138NIACT - 2837/2011 - Y PBAHL VS J SINGH ' 16/03/2011 SETTLED : SH NIPUN AWASTHI '
s ' ! LD MM
: ; oy o
232 1910//10 | 138 NIACT - 2838/2011 IRE DA VSM/S ORRISA 15/03/2011 COMPOUNDED | SH NIPUN AWASTHI
SPONGE IRON | LD MM
233 384/1/10 138 NIACT . 283972011 ABNBANK VS JAIKUMAR ' ® 04/03/2011 DISMISSED SH NIPUN AWASTHI
: : f LD MM
234 19041 ¢ 138NIACT . 284072011 HARISH KHURANA VS BALRAJ | 03/03/2011 SETTLED SH NIPUN AWASTHI
: f MITTAL | LD MM
235 1650//10 138 NIACT = 2841/2011 BACVSPUNEETKUMAR | . 09/04/2011 DAW ! SH NIPUN AWASTHI
' : i i LD MM
. e s | 3 S ! . R——
236 1646/1/10 - 138NIACT - 284272011 ; B AC VS ARVIND KUMAR i ! 09/0472011 WITHDRAWN |, SH NIPUN AWASTHI
; i : LD MM '
S— U L i R :
237 1640710  138NIACT 28432011 ;| BACVSWELCOMEWORLD ’ 09/04/2011 DAW | SH NIPUN N/;\WASTHI
! ;b : ) LD MM
"33 1400710  138NIACT 284472011 . BHAIBHAI FRUIT CO, VS SHEIKH ' 19/04/2011 DISMISSED SH NIPUN AWASTHI
) KHAWAJA i LD MM ;
’ o e e e
233 14012011  138NIACT ~ 28452011 . BHAIBHAIFRUIT CO, VS SI-EEIKH | 19/04/2011 DISMISSED © SH NIPUN AWASTHI
. KHAWAJA : LD MM !
- i} s et el
240 386/1/10 138NIACT  2846/2011 ! PANKAJSHARMAVS SHIVRAM . | 18/04/2011 COMPROMISED SH NIPUN AWASTHI |
LD MM :
s e ; ™ wh 1
241 20951710  138NIACT 284722011 | ABNBANK VS VIRENDER SINGH { . 18/04/2011 DISMISSED . SHNIPUN AWASTHI '
;o LD MM ;
e e e . Bscomomients & e ]
242 14021710  138NIACT 28482011 | VANDANA SETHIVSM/SDOLLY | ! 19/04/2011 DISMISSED | " SH NIPUN AWASTHI j
: SHARMA L ‘ LD MM
S e e s ]
243 21581710  13BNIACT . 284972011 ;, BRIJBHISN SHARMA VS VIKAS | | 20/04/2011 ACQUITTED SH NIPUN AWASTHI
‘ ; KUMAR . LD MM
244 12231 . 138NIACT 285012011 = MTGLEARNING VSSKSINGH || 06/03/2011 SETTELMENT  SH. DHEERAJ MITTAL, .
: ; ! 4 LD MM
4 : i |
245 13251 138NIACT - 285172011 ° HARISHRAM CHANDANIVS || 19/07/2011 DISMISSED . SH. DHEERAJ MITTAL, ,
d : BISHAN SINGH : : LD MM !
246 90071 138NIACT 28522011 ' RKBHARDWAJVSASGARALI |' 06/07/2011 SETTELMENT SH DHEERAJ MIT'I‘AL
: ¢ b LD MM '
247 . 37451 138 NLACT.. . 2853/2011 . }... .HAYAT.SINGHVSSAKIR . || 06/07/2011 SETTELMENT l | SH, DHEERAJ MITTAL j .
] HUSSAIN LD MM |
248 88N 138 NI ACT 285472011  ANIRUDHA NAYAK VSPK GUHA |  05/07/2011 SETTELMENT - SH. DHEERAJ MI'ITAL i
: i ' _LDmM i
249 10951 - 138NIACT 28552011 ;. MUSKANPOLLY PACKERSVS | 02/07/2011 SETTELMENT SH DHEERIU MI’l'I‘AL |
NILAMBUJ : ‘ D MM
o e . e —d
250 182411 138NIACT  2856/2011 : DAVIKAPRASAD VS FALOON 02/07/2011 SETTELMENT ' SH. DHEERAJ MITTAL, 1
’ : REALITY : : LD MM i
251 31751 138NIACT  2857/2011 | SURENDER PAL VS KISHANBIR | ! 02/07/2011 COMPOUNDED | SH. DHEERAJ MITTAL, :
. : : ; LD MM
IR - - i - —_— sy
252 43897 138NIACT = 2858/2011 '  MT G BOOKS VS MAHESH 02/07/2011 COMPOUDED | SH. DHEERAJ MI'I'I'AL, ,
; : KHOPSE ] , LD MM
253 1811 138NIACT ~ 2859/2011 - B CL VS PANKAJ PHILIP ' 30/07/2011 WITHDRAWN | SH, DHEERAJ MITTAL, '
) i LD MM
254 892/1 138 NIACT 28607211 BCL VSNITIN GUPTA 30/07/2011 SETTELMENT ; SH. DHEERAJ MITTAL, | )
' p ! LD MM :
255 42001  138NIACT ., 2861/2011 MEHBOOB KHAN VSASHOK | -~ 29/07/2011 COMPOUNDED  : SH. DHEERAJ MITTAL, ;
KUMAR : LD MM i
256 42631 138NIACT  2862/2011 PAWAN KISHORE VS SATISH . 29/07/2011 COMPOUNDED ' SH. DHEERAJ MITTAL
KUMAR : ; LD MM :
257 40111 T 138NIACT 28632011 | SALORAINTLTD VS MUKESH | : 29/07/2011 SETTELMENT | SH. DHEERAJ MI’I’I‘AL
; Pt } LD MM i
B i B R R s ol p_so o Nl tomesnenmnll
258 203211 138 NIACT  2864/2011 | WAVE INFOCOM VS CRRONEX 19/07/2011 DID ' SH. DHEERAJ MITTAL, ;
INFONET ‘ LD MM .
259 432511 138NIACT  2865/2011 SUNIL GHUPTA VS ABHUJEET |+ 1900772011 COMPOUNDED | | SH. DHEERAJ MIT’I‘};I_.- ]
: i : ‘ ; LD MM
260 32571 . 138NIACT .  2866/2011 PUNJAB PIPE VS RAJEEV + 19/07/2011 WITHDRAWN | SH. DHEERAJ MITTAL,
; : ] CHADDA : i LD MM
261 1787/109 | 138NIACT . 2867/2011 MAHENDER BANSAL VS © 06/09/2011 CONVICTED SH. DHEERAJ MI'mE
i i . SANJEEV GOSAIN ; LD MM
262 2340/1/08 . 138NIACT ,  2868/2011 | DHARMENDER VS K K SHARMA | 271082011 COMPOUNDED | SH. DHEERAJ MITTAL,
: ; | ! LD MM
- . - - ] - .;
263 8971 138 NIACT © 286972011 | APSOM INFOTEX LTD VS MR . 27/08/2011 DAW | sH. DHEERAJ MITTAL,
_ i i KRISHAN REDDY : | LD MM
. 7! \ T ki
264 126/1 {138NIACT  2870/2011 | JAICHEMICAL VS SARJUBEEJ | i 27/08/2011 COMPOUNDED ! SH. DHEERAJ MITTAL,
e de




90

L

: ‘ BHANDARI e
265 2182108 | 138NIACT | 28712011 VODAFONE VS MUJEEB R 26/08/2011 SETTELMENT | SH. DHEERAJ MITTAL,
f ' REHMAN LD MM
266 10161 138NIACT 28722011 | RAJENDER SHARMAVSAFROJ ||  26/08/2011 COMPOUNDED | SH. DHEERAJ MITTAL,
~ BEGUM LD MM
267 6591 1BNIAGT 28732011 |  TTSLVSSUNILKUMAR | 250082011 |  SETTELMENT | SH.DHEERAJMITTAL,,
2 ! LD MM ,
263 21441 13BNIACT 287412011 B CL VS SANTOSH KUMAR 25082011 | DID+DNP . SH. DHEERAJ MITTAL,
: LD MM
269 21401 138NIACT 26752011 ' BCLVSSURESHKUMAR 25/08/2011 | DID + DNP "SH. DHEERAJ MITTAL, |
! ! LD MM
270 2142102 138NIACT 28762011 : BCLVSSANJEEVSHARMA || 25/08/2011 | DID SH DHEERAJ MITTAL, |
; d ; i LD MM :
271 214371703 - 138 NIACT 287772011 BCLVS VKBHALIA ' 25/08/2011 DID+DNP SH DHEERAJ MITTAL, !
' , LD MM !
72 12581 138NIACT 28782011 | M/SROLLS PRINTS GRAPHICS V§!  25/08/2011 NWC T SH. DHEERAJ MITTAL, |
ABASH JAIN y LD MM .
273 1260/ 138NIACT 28792011 . M/S ROLLS PRINTS GRAPHICS vs 25/08/2011 DWC " SH. DHEERAJ MI'I"I‘AL, ;
i ABASH JAIN 1 LD MM :
275 363309 138NIACT 28802011  1CLVSKAMALJEET SINGH 25/08/2011 DID+DNP 1 SH. DHEERAJ MITTAL,
j i i LD MM '
. . »
275 u8eA8 | 138NIACT 28812011 | VODAFONE VS SANDEEPSINGH!|  23/08/2011 DNP | SH. DHEERAJ MITTAL, |
: ; : - LD MM ;
276 16w | 13BNIACT, 28322011 | VODAFONEVSLAKHVINDER 23/08/2011 DID+DNP | SH. DHEERAJ MITTAL, | E
; , LD MM
! ; i T, i
277 11631 ' 138NEACT = 28832011 | VODAFONE VS SAANEETSINGH! 1  23/08/2011 DAW { SH. DHEERAJ MITTAL, .
: : i , : LD MM
278 25711 130NIACT 28842011 ' BILVS SURENDER SEHRAWAT | 07/08/72011 | DAW " SH. DHEERAJ MITTAL
i ! LD MM
ws 25721  138NIACT 28852011 BILVSARUNKUMAR & 070082011 DAW  SH. DHEERAJ MITTAL, |
; ; LD MM
o S ; s s e
280 257311 138NIACT 288672011 BILVSTECHNOSIS || 07/08/2011 DAW ”SH. DHEERAJ MITTAL, .
. CONSULTANCY _LDMM :
— : — .
281 25761 . 138NIACT  2887/2011 B1L VS PANKAJ 07/08/2011 DAW : SH DHEERAIJ MITTAL, !
: ! LD MM
282 25751 138NIACT 28882011 - BILVS AVINASHSHCHAWALA' |  07/08/2011 DAW | SH. DHEERAJ MITTAL, |
: ' LD MM
_ 8 cue . ]
283 25741  I3BNIACT 28892011 | BILVS N SANDHU 07/08/2011 DAW | SH. DHEERAJ MITTAL, 1
i : LD MM
284 265@/1  138NIACT 28902011 @  BILVSVISHAL MOHAN 07/08/2011 DAW | SH. DHEERAJ MITTAL,
: ; LD MM g
285 256771, 1383NTACT 28912011 |  BALVSVISHAL MOHAN 07/08/201% DAW | SH. DHEERAJ MITTAL,
i LD MM
286 27411 i 138NIACT = 28922011 : BALVSDEEPAKDAGAR || 20/08/2011 s t SH. DHEERAJ MITTAL,
: .; ' _LDMM
287 . 132U | 138NIACT = 26932011 | BALVSLATESHKSHARAMAN | 23082011 | DID+ DNP i "7 SH. DHEERAJ MITTAL,
| : ; ! LD MM
i i ! - -
268 134510 ¢ 138NIACT 28942011 = BALYVSMR. ASUDHAKAR 23/08/2011 | DID+ DNP | SH. DHEERAJ MITTAL,
I LD MM
289  135&/1/03  138NIACT  2895:2011  BEEKAY FINCIAL VS AMAR PAL [ 10082011 DID+DNP SH. DHEERAJ MITTAL,
SINGH o i LD MM
290 284811 - 138NIACT  2896/2011 :NEO SPORTS BOARD CASTING VS|  10/08/2011 COMPOUNDED | SH. DHEERAJ MITTAL,
' MUS INTERNATIONAL CABLE | - LD MM
291 28471 ' 138NIACT 28972011 | NEO SPORTS BOARD CASTING VS|  10/08/2011 COMPOUNDED | SH. DHEERAJ MITTAL,
o M/S CHIKLI CABLE _LDMM
292 18541 | 138NIACT  2898/2011 ; AKJ FIN CAPVSMOHD. NAFIS |  07/08/2011 DAW SH. DHEERAJ MITTAL,
i ) i : LD MM
293 154671 I 138 NTACT 289972011 : AKJ FIN CAPVS RAHUL KUMAX.{ 07/08/2011 DAW SH. DHEERAJ MITTAL,
' ‘ ' LD MM
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

Galr-—932/
No. /Cirl./Genl./West/THC/2024 Dated _2£ [/

CIRCULAR

Sub: Compliance of direction Dated 09.01.2017 of Hon'ble High Court of Delhi as
contained in Crl. Appeal No. 736/2008 (State NCT of Delhi Vs. Tarif Singh).

Forwarded copy of Letter No. 3784-3797/R.R(Criminal)/South/Saket/2024 Dated
21.03.2024 received, on the subject cited above, from Sh. Gaurav Gupta, Additional Sessions Judge
(NDPS), Link-Oficer Incharge, Record Room (Criminal), South District, Saket Courts Complex,
New Delhi along with Annexure- A (Page No. 1-10) with the request to send the information related
to the pendency of Appeal/Revision, if any, of the Cases mentioned in the Annexure-A (Page
1A to 17) to Room Criminal through Official E-Mail ID : rreriminal-south@dde.nic.in
within 15 days to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari
Courts, Delhi.

2. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for uploading
the same on Centralized Website through LAYERS as well as on the Website of West District.

3. Reader to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

4, The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading the
same on LAYERS.

(Ajay Gupta)

District Judge (Commercial Court) -05/
Officer Incharge General Branch,

West District, Tis Hazari Courts, Delhi

Enclosure:~ As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT SAKET COURT COMPLEX, NEW DELHI. o

oY gy L8
No. DEEM %L:;R.R (Criminal)/South/Saket/2024 A ReDatay ] B P
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Eopasiony
P fid i
The Ld. Principal District & Sessions Judges, i Y i&a 2“25 ;‘_"}

South District /South-Egast /New Delhi District PH§/Rouse AVente Courts/ i
Central THC/West T}IC//North-West Rohini/North R\Q ini/East KKD/North-East KI%
Shahadra KKD/South-West Districts Dwarka New- Del‘fhx:\(‘,‘\.f P

e,

Sub: Compliance of direction dated 09.01.2017 of Hon’ble High onrt'of Delhl as
contained in Crl. Appeal No. 736/2008 (State NCTof Delhi Vs Tarif Singh).

Ref:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected Sir/Madam,

It is to apprise you that record of 293 consigned files for offence u/s 138 N.L. Act for
yéar, 2011 (Annexure-A) are to be weeded out/destroyed.

It is, therefore, requested that concerned Officer/Official may please be directed to inform
at the earliest as to whether any appeal in respect of matters shown in Annexures-A are pending
before the Sessions Courts, so that the relevant record pertaining to such pending appeals may not
be destroyed.

Branch In-Charge, R & I Branch, South District is directed to upload the Annexures-’A’
with this letter on layers for onwards transmission to the Ld. Principal District & Sessions Judge
of all District Courts to circulate the same to the Appellant/Revisional courts of their District and
confirmation be also sent to Record Room Criminal through official e-mail- id rreriminal-
south@dde.nic.in of within 15 days. If reply is not received within the stipulated time, it will
presumed that there is no Appeal/Revision pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge, South
District, Saket Courts, New Delhi.
Thanking you.

( GAURYV GUPTA)
Addl. Session Judge(NDPS)
Link Officer In-Charge,
Record Room (Criminal)
South District, Saket Courts Complex
’ New Delhi.
Encl : Annexure-A (Page No.1-10 )

copy to:
PS to the Ld. Principal District & Sessions Judge, South.




